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VERIFICATION STATEMENT

I, A.Sharath, S/o. Sakru, Aged about 57 years, Occ:

District Collector, Sangareddy R/ o Sangareddy the deponent

herein do hereby state the contents of the above paras are

true to the best of my knowledge and belief.

Verified on this the tLfu,ay of November , "t-O22

M
ATTESTOR

Date: 12.11.2022
Place: Sangareddy

H.Yasmeen Ali
e Counsel for the Respondent No.2

{d
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GOVERNMENT OF TELANGANA

From:
S.Ramesh Babu,
Special Deputy Collector, (LA) NIMZ &
Revenue Divisional Officer,
Zaheerabad

To
The District Collector,
Sangareddy.

_gd

Sir,

Sub:- Honble National Green Tribubnal (SZ),Chennai Appeal Cases No.38 of
2022 & 42 of 2022 - Sangareddy District - Appeals filed challenging the
Environmental Clearance issued to TSIIC NIMZ Project - Request to
furnish report called for submitted - Reg.

Ref:- l.Honble NGT (SZ), Chennai Appeal Case No.38 of 2022
Dated: 1O.06.2022.

2.Honble NGT (SZ), Chennai Appeal Case No.42 of 2022.
3.The District Collector, Sangareddy Lr.No. H2 / 2052 I 2022-1,

Dated: 14.1O.2022.
-:O:-

I am to invite kind attention to the references cited and in the reference 3'd cited
\.-.'
t it *as informed that, one Ganapathi Dixith and others frled Appeal before the Hon'ble

NGT (SZ), Chennai vide Appeal No.38 of 2022 and also informed that, Sri Mali Patel

Raju Reddy, S/o. Ram Reddy, R/o. Mamidigi Village of Nyalkal Mandal and (9) others

filed the Appeal Case No.42 of 2022 while challenging the Environmental Clearance

videEC22A031TG158692 File No. 27-3701207-IA.III, Dated: 29.O4.2022 issued by the

Ministry of Environment, Forest and Climate Change, Government of India granted for

setting up of National Investment and Manufacturing Zone (NIMZ) Zaheerabad by

Telangana State Industrial Infrastructure Corporation Ltd., in Ac.12,635.14 Gts. at

Zaheerabad of Sangareddy District in Telangana State and also informed that the case

is adjourned to L4.11.2O22 and requested to this office to send the specific details of

Land Acquisition made along with the details of compensation paid to the pattadars

and the details of possession of the lands handed over to TSIIC for establishment of

NIMZ Project.

In this regard it is to submit that, the requisition proposals for an extent of

Ac.12,635.14 gts. have been submitted by the Zonal Manager, TSIIC, Patancheru

with the District Collector, Sangareddy for establishment of National Investment and

ManufacturingZone (NIMZ) Project, Zaheerabad. As per the instructions of the District

Collector, Sangareddy the same extent has been notified.

P

Lr.No.8O NIMZ I 2021. Dated: t.l 1.2022.
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The details of land acquisition and land compensation/ ex-gratia paid in

respect of patta and Government Assigned Lands to the pattadars lland owners and

the acquittance rolls and possession handed over panchanama copies are enclosed.

Further the village-wise land acquired and payament made and possession handed

over to TSSIC Patancheru are shown in the statement enclosed as desired.

Y
Encl: cited above. ""fr

rl

Special Deputy Collector &
Revenue Divisional Officer, Zaheerabad.

,
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PARCEL-I

Extent for which requisition filed Details of lands acquired and Land compensation / Ex-gratia paid to the land owners

Patta land
(Ac. Gts)

Govt"/Assigne
d land

(Ac. Gts)

Total extent
(Ac. Gts)

Patta land
Acquired
(Ac.Gts)

Land
Compensation

paid

Physicel
possession

handed over to
the TSIIC
(Ac.Gts)

Name of the
Mandal

Name of the
Village 6ovt. Land

(Ac.Gts)
Assigned land

(Ac.Gts)
Amount of ex-gratia

paid

Total extent
acquired

(Col.No.7+9+10)

(Ac.Gts)

Total Land

Compensation paid
(Col.No.8+121

Total Structure
Value paid to the
r lands attached .

Total land
compensation *
Structure value

paid
(Col.No.l4+15)

2 3 4 5 6 7 8 9 l0 t2 13 t4 l5 l5 17

230.14 216.13 446.27 144.O7 79179499.OO 349.10Jharasangam Bardipur 0.o0 205.O3 7153062s.OO 349. l0 150710124.OO 6806602.OO 157516726.OO

446.12Jharasangam Cheelapally l70.ll 616.23 279.28 178696390.OO 59.1r l02.oo 36712500.OO 440 39 215.m889O.0O 6768144.OO 222177034.OO 440 39

Jharasangam Yelgoi 1452.O4 931.26 2383.30 866.31 1/2 571501375.OO 37.36 796.35 293116875.OO 1701.22 tD 464618250.OO 32600319.00 897218569.OO 1701.22 tD

Nyalkal Rukmapur 270.O9 190.32 461.O1 l57.OO 106757999.OO s.30 158.15 60399375.OO 321.05 167157374.@ 9681685.00 176839059.OO 321.05

Nyalkal Mungi 271.14 283.O2 554.16 140.36 102617875.OO 34.31 234.18 91639375.OO 410.05 1942s7250.OO 1365232.OO 195622482.OO 410.055

Total Total 2670.13 1792.O4 4462.17 1588.22 t/2 1038753138.0O 137.28 1496.31 553398750.OO 3223.01 tn 1592t51 888.O0 57221942.OO 16/.9373870.OO 3223.01 tn

5l.No.

2

3

4
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Extent for which requisition filed Details of lands acquired and Land compensation / Extratia paid to the land owners

Name of the
Mandal

Name of the
Village Patta land

(Ac. 6ts)
d land

(Ac. Gts)

Govt./Assigne
Total extent

(Ac. Gts)

Patta land
Acquired
(Ac.Gts)

Land
Compensation

paid

6ovt. Land
(Ac.Gts)

Physicel
possession

h{nded over to
the TSIIC
(Ac.Gts)

Assigned land
(Ac.Gtr)

Amount of ex-gratia
paid

Total extent
acquired

(Col.No.7+9+10)

(Ac.6tsl

Total Land

Comp€nsation paid
(Col.No.8+121

Total Structure
Value paid to the
r lands attached .

Total land
compensation +
Structure value

paid
(Col.No.l4+15)

2 3 4 5 6 7 8 9 lo 12 l3 14 l5 l6 17

Nyalkal Malkhanpad 145.39 70.06 216.Os 0 0.00 0 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Nyalkal Hadnoor 512.31 78.12 591.O3 133.36 2008s0000.00 0 131.360.00 0.00 133.36 200850000.oo 0.00 200850000.00

768.O3Nyalkal Nyamthabad 442.O7 l2lo.lo 0 0.00 0 0.00 0.00 0.00 o.oo 0.00 o.oo o.00

Nyalkal Huselli 594.13 133.16 727.29 0 0.00 0 0.00 0.00 0.00 0.oo o.00 o.oo 0.00

Nyalkal Rejinthal 1481.14 253.2 1734.34 o 0.00 0 o.o0 0.00 0.o0 0.o0 0.00 0.00 0.o0

291.33Nyalkal Gunjetti 0 291.33 0 0.00 0 0.00 0.00 0.00 0.oo o.00 0.00 0.00

Nyalkal 6angawar 38.17 0 38.17 o o.oo 0 0.oo 0.oo 0.00 o.oo 0.o0 0.00 o.00

171.16Nyalkal lGlbemal 184 355.16 o o.o0 0 o.oo 0.oo 0.oo o.oo 0.00 0.00 0.o0

Nyalkal Ganeshpur 433.00 188.15 621.15 0 0.00 0 0.oo 0.00 0.00 0.00 0.00 0.00 o.00

l5 Nyalkal Mamidigi 1214.31 2s3.O9 1468.00 o o.oo 0 0.o00.oo 0.00 0.00 0.00 0.o0 o.oo

16 Nyalkal Metalkunta 3r8.'l 362.O7 680.17 0 0.oo 0 0.00 o.oo 0.00 o.oo o.00 0.00 o.o0

17 Nyalkal Basanthpur 132.24 104.34 237.18 0 0.oo 0 0.00 0.00 0.00 0.00 0.00 o.00 0.00

Total 6l02.3r 2070.06 4172 133.36 0 0 133.36 133.36

6rand Total 3A62.10 1263s. 1722.18 1/2 137.28 1496.31 553398750.OO 335637 tn 335637 ln

5l.No.

6

7

8

9

IO

II

12

l3

14

PARCEL.II

Soecial

/
(LA) NIMZ

Zaheerabad
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